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what context I used that word
‘urgency’. But if I did, I must have
merely stated that the tragic assassi-
nation of President Kennedy naturally
has had a big effect in international
politics, and it would be desirable for
the non-aligned countries to get to-
gether and express themselves 1n
furtherance of many of the objectives
that President Kennedy had and was
trying to pursue. To strengthen that
in this context that was all I meant.

Shri Hari Vishnu Kamath (Hoshan-
gabad): Is China trying to sneak into
the conference?

Shri Nath  Pai (Rajapur): We
should like to know our attitude to-
wards China which is trying to qualifv
as a non-aligned power,

Mr. Speaker: No.

Sari Naih Pai: It s very irpor.ant,
Shri P. Venkaiasupbaial (A oni):
In view of the fact that both Pakisiin
and China iave started summit v ]
diplomavy 10 hustie African and Asian
countrics intp a sccond Bandung Con-

fercnce, insicad of a mon-aiigied
nations’ Cenference, what efforts  do

Government propose to make to
counteract this move?
Shri Jawaharlal Nehru: I do not

know what the hon. Member expects
me to say. The Prime Minister of
China and the President of Pakistan
are touring other countries. Possibly
they do not approve of this non-align-
ed nations conference because, in any
normal view of the case, they do not
come into it. Neither of them came
to the last non-aligned nations' con-
ference and neither of them apparent-
ly gualifies for any non-aligned
nations’ conference,

It may be that when they go there,
they express their views in regard to
international matters and do what
normally a country does, put forward
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its own case, and do propaganda on its
own behalf,

So far as we are concerned, when-
ever we have an opportunity, we take
advantage of it and explain our
count~v’s attitude in regard to thesc
Mmaii.s.

(ii) REPORTED FIRING BY PAKISTANIS.
IN LATHITILLA AND DUMABARI

Shri S. M. Banerjee (Kanpur): 1
call the attention of the Prime Minis-
ter to the following matter of urgent
public importance and request that he
may make a statement thereon:

Reported firing and use of
Machine guns by  Pakistanis
in Lathitilla and Dumabari sectors
resulting in serious injury to a
securily guard and mounting
tension on our borders,

The Minister of Siale in the Ministry
of External Affairs (Shrimati Lakshmi
Menon): Yesterday I made a bricf
stitement that on 9th December and
again on the 10th Decembeor. the East
Pakistan Rifles had opened fire in the
Lobhacherra  area of  Assam, Lust
night, we reccived a report from the
Assam Government that the Pakistani
forces had opened fire in the Lathitillay/
Karkhanaputni area, at about
223 hours on the night of 10th
December. Later, they extended the
arca and zone of firing all along the
Lathitilla/Dumabari area. Our bor-
der security forces had to fire in self-
defence; firing continued intermittent-
ly throughout the night of 10th De-
cember, Messages received so far in-
dicate that firing was continuing,

As a result of the firing by Pakistan
at Karkhanaputni, one of our consta-

bles was injured in the leg. He has
been removed to the hospital. So far,
there are no reports of any civilian

casualties. The Deputy Commis-
sioner of Cachar and our Sector Com-
mander have proceeded to the area nf
the firing .

The firing in the Lathitilla/Dumbari
area seems to be g repercussion of the
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[Shrimati Lakshmi Menon]
firing incident which took place in the
Lobhacherra area on the 9th and 10th
December:; intermittent firing in that
area is continuing.

A protest has been lodged with the
East Pakistan Government on firing
in the Lobhacherra area as also on
the latest act of Pakistani provocation
in the LathitillafDumabari area.
Further reporls from Assam are awai-
ted.

News has also been received that the
request made by our GOC 101 Com-
mand, to his opposite number in
Pakistan, for an urgent meeting to
consider the question of tension in the
Lathitilla/Dumbari area, has been
turned down by Pakistan. GOC East
Pakistan has stated that he does not
feel that a meeting is necessary. Our
Chief of the General Staff has tele-
graped to the Chief of the General
Staff in Pakistan, urging a high-level
meeting to prevent deterioration of the
situation on the Assam-East Pakistan
border. No reply has been received
from Pakistan to this.

Shri S. M. Banerjee: From the state-
ment, it appears that Pakistan forces
have now started crossing the cease-
fire line, both in the eastern and
western sectors, resuming continuous
firing and occupying our territory. If
so, have any effective steps been taken
to counteract this by replacing the
border security force by full military
strength to combat this and drive them
out of the area?

The Prime Minister, Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): May I point out that there is
no such thing as a cease-fire line in
the eastern sector? It is our terri-
tory....

Shri S. M. Banerjee: There was
cease-fire there. He said that last
time,

Shri Jawaharlal Nehru: A temporaty
arrangement between the local com-
manders.
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Shri S. M, Banerjee: There was no
line?

Shri Jawaharlal Nehru: No, Reports
that we have received show that
whenever such a thing occurs on the

part of Pakistan, effective steps are
taken,
As regards replacing the security

forces by regular military forces, 1
believe the military are responsible
for it. It is for the military to decide
when they function when they are re-
quired to function.

Shri P. C. Borooah (Sibsagar): May
I know whether the continued hostili-
ties on the India-Pakistan borden are
a clear indication of Pakistan’s sinis-
ter designs of agression to occupy
Indian territory in that region by
force, and if so, whether Government
can give an assurance that not an
inch of Indian territory will be allow-
ed to be occupied further?

Shri Jawaharlal Nehru: As far as
1 understand, he says that this kind
of firing is considered to mean that
Pakistan wants to invade Indian terri-
tory by force. I do not think that is
a right inference in any large sense.
The Lathitilla area, the House will re-
member, is a disputed area. There
are one or two places nearby which
are not disputed in that sense. I
should think that it is not possible for
them to invade India in any sense by
these minor incidents, They are
meant, 1 suppose, to create tension
generally.

Shri Swell (Assam—Autonomous
Districts): Together with this report
of the spread and intensification of
firing by Pakistan, there are reports
of Pakistani intrusions in the western
sector with killings of two of our
nationals, May 1 know from the
Prime Minister whether all these are
a prelude to a big flare-up with Pak-
istan; if so, what are the steps Gov-
ernment are taking to meet this
eventuality?
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ot weaw P o w9 & IR
miEd fea g frqmag = oema a o |

At waTETaTE g€ S ;A A9
e &1 W & 98 TFAIHeg 8, AfFT 97
FI F@ F TG FII AL AT | ;T
WY F@ g ¢ % et am & f
91T g1F fa7 ox qifear a9 | gaT ¥
IAGT &, I9T § I § | 9g "W
for 597 @ Fg 7EY g, 98 W Ted A
g 1 TUT & WY wEEer gAT g oW
wEEET F T GCH gHT 4T SET HF

Shri Jawaharlal Nehru: Which kil-
ling of Indian nationals the hon.
Member is referring to, 1 do not know.

Shri Swell: In Kashmir in Khaur
village, 36 miles from Jammu, and in
Sayal village, 65 miles from Jammu.

Shri Jawaharlal Nehru: We have
received no official intimation. It may
be so, but the point is that the in-
ference that the hon. Member was
going to draw was that this was a
prelude to a larger movement by
Pakistan, That I can only conjecture,
I cannot speak definitely as to what
Pakistan might or might not do, but

I do not think so.
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FIT FT HTA FBAT 4 AT AT g BT
FAFET 2 39 = giar & 5 A gnfas
TAH 79 2 | T F1 TG I F1 3 4T
e

Shri P. Venkatasubbaiah (Adoni):
The Prime Minister in hkis reply has
said that a protest note has been sent
to Pakistan Government and that the
Pakistan Government has been dis-
puting this as disputed area. In that
protest note,

of; watw g« wrgw fafaee A
a1 fo am=m s, Al waar ¥ faar
# w1 oeeqEe fRar 9 T
2

qeTR WIRL T AATS FT qH

g

At e w fug : ag T 2ede
fear v 2, f& qw=0 [« /@y | a9
FEY wEATA A4y 9w

6
from U.S.A. a2

President

Shri P. Venkatasubbaiah: The
Prime Minister in his reply has said
that a protests note has been sent to
Pakistan Government and that the
Pakistan Government has been dis-
puting this as disputed area. In that
protest note has our Government
asked the Pakistan Government to
sit across a table with their directors
of survey so as to decide the owner-
ship of this territory?

Shri Jawaharlal Nehru: We have
been pressing for the demarcation of
this area repeatedly. Most of it har
been demarcated; a little part remains
including this particular part, We
have been saying that a crash pro-
gramme should be adopted to finalise
this.

12.21 hrs.
MESSAGE FROM U.S.A, PRESIDENT

Mr. Speaker: I have to inform the
House that I have received the fol-
lowing message from Presjdent
Johnson of the U.S.A, in reply to the
message of this House on the dealth of
the late President Kennedy:

“Dear Mr, Speaker:

Your message of sympathy and
the tribute paid by the In.ian
Parliament to the late President
Kennedy is deeply appreciated by
all of us. Such an understanding
response to our tragic loss is a
source of strength to Mrs. Kenncdy
and myself during these trying
days.

My administration is pledged to
the attainment of those high goals
to which the late President de-
dicated and finally gave his life.
In this endeavour I am sure I can
count on the support and coopera-
tion of India.

Sincerely,
Lyndon B. Johnson”



